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CORRIGENDUM

Certain inadvertent typographical errors have been noted in the order dated

30.4.2019 and the same is corrected as under:-

(@) In para 46, last line, the words ‘Clean Energy Cess’ shall be read as ‘Excise Duty’.
(b) In para 47, 1* line, the words ‘as on cut-off date’ shall be read as ‘as on 1.3.2011".
(c) In para 53, 2" line, the word ‘Exercise’ shall be read as ‘Excise’.

(d) In para 54, last line, the words ‘Clean Energy Cess’ shall be read as ‘Central
Excise Duty’.

2. All other terms of the order dated 30.4.2019 remain unchanged.

Sd/- Sd/-
(Dr. M. K. lyer) (P. K. Pujari)
Member Chairperson
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